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of Roads in the Left Wing Extremism (LWE) affected areas and also in Jammu Kashmir.
Besides, the Government also provides funds to the State Governments for development
of State Roads (other than rural roads) under Central Road Fund (CRF) scheme.

Transparency in bidding and awarding highway projects

1222. SHRI BHUPENDER YADAV: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether Government has taken any steps to promote transparency in bidding
and awarding of highway projects;

(b) whether Government has a clear policy for maintenance of existing roads
during the construction phase of four/six lanes by the National Highways Authority
of India (NHAI);

(c) if so, the details thereof, and

(d) the reasons for not maintaining NH-8 (Jaipur-Delhi) and other arterial roads
according to prescribed standards by NHAI?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI SARVEY SATHYANARAYANA): (a) Yes, Sir.

(b) and (¢) The maintenance of existing stretches of National Highways (NHs),
where 4/6 laning works are under implementation by the National Highways Authority
of India (NHAI), is being carried out by the Contractor/Concessionaire as part of

their obligations under contract/concession agreement.

(d) The maintenance of Delhi-Gurgaon section of NH-8 is being done by the
Concessionaire. The matter for proper maintenance of highway is pursued with the
Concessionaire. The maintenance of Gurgaon-Jaipur section of NH-8 in which
concession has been awarded for six laning is carried out by the concessionaire
as per the provision specified in the concession agreement.

Acceleration in construction of National Highways

1223. SHRI NARESH AGRAWAL: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether the National Highways Authority of India (NHAI) is unable to

meet its target for road construction repeatedly;

(b) if so, the reasons therefor;



